To

The Registrar,

National Green Tribunal
Principal Bench, New Delhi

Subject : - Action Taken Report regarding compliance of order-06-07-2022
passed in Hon'ble National Green Tribunal, New Delhi in OA
No.329/2021, Devanshu Bose vs. Agra Development Authority
and others

The updated status of the action taken by the Agra DevelopmentAuthority in
compliance with the order dated 06.07.2022 of Hon'ble National Green
Tribunal, New Delhi:-

1. In compliance to point no 1 of Hon'ble NGT order, Agra Development
Au‘t'ho'r.ity ‘h‘a.sI informed that work of setting up of STP for Sewage
Treatment of ‘Nalanda Town Colony, Shamsabad Road, Agra has been
completed and the STP is under operation. Necessary works for use the
treated v’v'ater; coming out of S.T.P., for irrigation in plantations and
parks have'been done. Presently, sewage water is not beirg discharged
on open land_'.’."The developer vide letter dated 04.11.2022 {Annexure-1)
along ‘with the photographs of the site has confirmed the above
developments-and the same has been confirmed by the residents of the
colony by letter dated 04.11.22 (Annexure-2). Presently the:STP is being
operated. by ;the developer. Resident Welfare Association shall be
formed within 15 days by the residents of the colony and thereafter, it is
proposed "tlov transfer the STP to Resident Welfare Association by the
developer. After the transfer, the regular operation and maintenance of
the STP will be done by the Resident Welfare Association. At present,
the treated water coming out of STP has been tested from Rajesh
Sc:entlflc Lab, Agra To get the treated water tested from the laboratory
of Uttar Pradesh Pollutlon Control Board, online applrcatlon for sample
collection i is under process.

2. In complrance to point no 2 of Hon'ble NGT order, Agra Development
Authorlty has mformed that the cost of construction STP has been borne
by the developer of Nalanda Town Colony itself. No addmonal amount
establlshment of STP.

3. In compllance to point no 3 of Hon'ble NGT order, Agra Development
Authorlty has informed that for not completing the STP internal
development work the developer of Nalanda Town' Colony and
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occupying/ giving possession without obtaining the ~-completion
certificate, is violation of the agreement made with the authority.
Hence, punitive action under Section-33 of the U.P. Town Planning and
Development Act, 1973 has been taken against the developer of
Nalanda Town Colony. RC for recovery of equivalent value ‘of the plots
mortgaged by him has been issued on 22.06.2017 and the recovery of
the same has been done. Moreover, First Information Rei[.)llc’;rtw~ has been
registered against the developer on 23.04.22 under Section 420, 270 of
the indian Penal Code for violation of the agreement |

As per Joint Committee report, STP has been installed by Developer
at Nalanda Town Colony. At present, the treatment of sewage of
Nalanda Town Colony is being done through STP. In compliance with the
instructions given by the Joint Committee before the establlshment of
STP, removal of the sewage coliected on the vacant land out5|de the
gate of Nalanda Town Colony was started immediately af‘ter wrthdrawal
of state model code of conduct and sewage was removed by tanker
between date 22-04-22 to 10- -05-22, and disposed at Dhadhupura STP,
and thé same was mentioned in action taken report submltted on dated
05.07.22. UPPCB has imposed environmental compensatlon of Rs
2,13,98,438. OO against the developer for disposing sewage on open land.
Agra Development Authority has fully complied to order passed by
Hon'ble NGT and the instructions of the joint commrttee '
. In compllance to point no 4 of Hon'ble NGT order, ADA has mformed
that in comphance of Hon'ble NGT order, action taken report W|th
updated status has been submitted on 05.07.22. .
. Under point no 5 of Hon'ble N.G.Torderthe actlon taken report
submitted by the authority dated 05.07.22, in compllance W|th the
earlier order dated 24.03.22 has been referred to, on whlch'hd 'comment
is reqwred o
. In compliance to point no 6 of Hon'ble NGT order, Agra Development
Authority has informed that during non-availability of STP the sewage
water collected ‘at the site, was removed by the Authonty through
tankers from 22.04.22 to 10. 05.22. As far as the operatlon and
maintenance of STP of Nalanda Town Colony is concerned it is the
' respon5|b|Irty the R.W.A./Residents of Nalanda Town Colony '
. In compllance to point no 8 of Hon'ble NGT order, Agra Development
Authorlty has informed that during non-availability of STP in Nalanda
Town Colony, sewage was disposed at other STP through tankers Even
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during the construction of the STP, the sewage watef flowing on the
road outside the gate of the colony was being contlnuously disposed by
the Authority through tankers into the sewer line of Tajhaéatl Yojana
Phase-2, whlch_ was treated at Dhandhupura STP. At present, STP has
been established in Nalanda Town Colony and sewage:¢f: Nalanda Town
Colony is being disposed of through this STP. o

. In compliance to point no 7,9,10,12 of Hon'ble’ NGT‘ order, Agra
Development Authority has informed that at present the sewage of
Nalanda Town Colony is being treated at S.T.P. Presently, sewage water
is not going on open land. The treated water of STP is being used for
irrigation of parks located in the colony. Project, amounting-Rs. 206.05
crore, for construction of drains for disposal of treated water, left over
from’ |rr|gat|on etc. of Nalanda Town Colony and surroundlng 500
hectare areas has been prepared by Construction & De5|gn Services,
Unit- 35 U.P. Jal Nigam,Agra. At present, out of the said atea,.about 150
hectare area has been included under the mumcnpal I|m|ts Actlon is
belng taken to prepare a revised project for water dralnage under the
remalnlng area of about 350 hectares. STPs have been
estabhshed/operated under 06 colonies developed m_ the ‘S"ald area.
Completlon certlflcate has been issued on completlon o%’STP and all
other works in 04 colonies. In the remaining colonies, strlct lnstructlons

have been |glven to the developers to obtain completlon cert|f|cates
... It_has been informed by the General Manager,Gangajal PrOJect
Unit, U. P.. Jal Nigam (Urban}, Agra that at present 09 STPs with total
capacity of.220.75 MLD are under operation while sewage generation in
Agra is. 286 MLD. Construction 03 nos STPs and 10 DSTPs with ‘total
capacity 177.60. MLD is in progress under Namami Gange, programme.
After completion of the said STPs, the capacity for STP. will.increase. to
388.35 MLD against present-estimated sewage generatlon of 286 MLD.

Thanks and Regards

Urban Development Déoartment,
OALE o r Government of Uttar. Pradesh
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E-mail - info@nalandabuilders.com Fax No.: 0562-2522590









-
<}
|

P

e e ey







(FNFB-2)

f
F
dar 7,
Jueny HEled,
AT famre wfereRoT,
3R |
v e arall, wRE dAe, oS, AERT . H
vHodiodio @il WM © W |
HEIET, |
ofa=g e o & @far @ Reeal g1 Suiad
et § gHodiofo w1 e s s e w2 gdwe A
TR0e0W0 =Te] BTer A )
s .o.ﬁ;.[.u.{.z...m.a_
yreffaroy
Hon-f Mo
5%
1€ L
1%’,‘.;) '[
2-1((P
o@\\(@)'
|1 S
L
L
IFY




.

/I

/

Jf

P
Jdar 74,
Iuegd HEled,
CINERCEIN R ICESUS
SR |
Arya— e ered  afar, woRg e, o, PRI A
wHod0N0 A WM @ W A |
HEIGY,
afres aETd SO 2 6 e @ RAereal gR1 SuRiEd
Mﬁwoaoﬁomﬁwmmmwglaﬁwﬁ
wgod0dio e BTerd ¥ 2|
fmre ofy.nldede..
greffaror
Pio—Ta=aT €T Bl
FTETT o ATH CEarmg
36

e SIS W



